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Strike by CGHS Employees

SHRI SYED SIBTEY RAZI
{Uttar Pradesh) : Madam, I am
grateful to you for giving me an
opportunity to raise a very important
issue which is affecting the general
health of our people.

As you know, with effect from
7th March 1990, about 7,000 Central
Government Health Scheme em-
ployees have, been on strike, Their
demands are very simple but the
Government has not yet paid atten-
tion to their demands. About 40
lakh people who are bencficiaries
of the CGHS are affected and the
strike in every Health Centre and
Hospital run under this Scheme is
affected. About 17 cities are affected
and about 250 CHGS dispensaries
are closed down, not that they are
closed down by way of a lock-out
but, actually there is no stafl’ of the
C and D catcgories there and these
Healih Centres and Hospitals are
being run in every unhygienic condi-
tions. The 40 lakh beneficiaries
under this scheme include VVIPs,
Members of Parliament and Ministers
also. There are no medicines and
no first aid is available, The doctors
are sitting there and only giving
prescriptions.

My humble submission is that the
demands of the employees are very
reasonable. They want at least onc
prometion in ths whole tenure of
their service. Their second demand
is that they should be given “Patient
Care Allowance™ on par with cm-
ployees in the Central Government
hospitals. They have been strugeling
for theix demands from June 1988,
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There was an agreement with the
Health repariment but it hus not
yet been given effect to, Also there
was an assurance given by the then
Health Minbter. A delepation of the
cwmnloyees had met the Prime
Mouster and they have suba
4 memorandam to the Health Mir
ter, but noboov is inlervening in
this o, Thereiore,  Moadan,
through this Speciab Sention T am
trying w draw the auention ot the
Government and suying that  the
employees” case shoutd he heard und
some vie media should be found
becaase lakhs of pationts qre sulfering
and there is a orivis W the Coentral
Governmend Health Scheme,
Modam. it you want to know the
problem. you cain go und sce it
vourself. Many Members of Parlin-
et afso go 1o the CGLS tiealth
Centres, Weo ourselves are suflering,
but we ar not concenyncd about
ourselves alone.  We are also con-
corned  about the problems being
faced by laknhs of people whoy are
deprived of bavic medical aid.

Madam. L thank you very nwueh
for giving me this opportusity and
I would once again Jdraw the atten-
tion of the Governnment ig
probicm and say that theiv dernands

are very genuine.  The  previous
Government  had  accepted  their
demands. The now  Government

which is too much concerned about
employces”  wellare, must  cecept
their demaonds which are very rea-
senable and find a solution vithin
24 howrs,

Thank you.
Necd for pretection of Girl-Child

SHRI MURLIDIAR CHAND-
RAKANT BHANDARE (M¢ha-
rashtra) 1 Madam, T rise to invite
the attention of the whole country
through this House by my Special
Mention today on the girl-child,
because this year is being celebrated
as the Internationa Year of the
Girl-child. I need not tell you that
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women as a whole suffer gross
discrimination, particularly in the
developing societies. §ndia not being
an exception, there is a strong son-
preference and a consequent  bias
and prejudice against givls. Infacs 4

oirld-child is freated as a womayn
vihile she is still in the womb, The

grossucss and the extent of ihis
discriminaiion can b2 seen from the
fact that we had to ban the foete
test in our country, becanse the
monwnt it was discovered that o
foetus was o female.  in many cases
the parents wouid go in {or ubortion,
We have also in our couniry. though
very rare--und elsewhers in the world
also- -stitl, unfortunately. cases of
infanticide so  far ot girly o
concerned,

There are 130 mitlion eirl-childres
under the age of 14 in our country,
and their bosic right to education,
health, eraplovment. nutrition and
medical care is constantly denied.

The denmial starts firom  breds’-
fecdine. It is  well  cstablished
that  sons are hottgr  bre
fed than daughters,  Evea the L
food is reserved tor sons, #id
daughters gt comparatively whot is
left over. In terms of hospitabsation,
it has been cstablished that it four
children need hospitalisation, out
of the four sons at jeast thiree sons
would be taken 1o the hospital, bet
when 1t comes to girly, out ot four,
hardiy one would reach the hospital,
Fthink this very serious imbaliuce and
discrimination against the givl chifd
must now be put anend to. The same
thing is true about tacir cducation.
There ave far many more drop-out;
from amoung the girl childien thap
the boys. All in all, the result ha.
been that whereas ciyerywhece els.
in the world the average life spun
of a woman is lonper (han that ot
4 man, in our couniry Ltue average
life span of a woman coatinuss Lo
less than the average Jife span of
man. [ think there should be proper
incentives to girls to become literate,
to get education.

Many measures may be suggested
like strengthening of the legislation.
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